
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10638 0 69 69 0 0 26 26 10681

CIVIL SECOND   APPEAL 3280 0 17 17 0 0 17 17 3280

EX. FIRST APPEAL 54 0 1 1 0 0 0 0 55

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 31255 32 194 226 0 26 460 486 30995

CIVIL REVISION 445 0 22 22 0 0 12 12 455

CIVIL REVIEW 654 5 6 11 0 0 9 9 656

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 431 4 0 4 0 9 0 9 426

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 797 0 1 1 0 0 0 0 798

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 8 0 0 0 0 0 0 0 8

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 20 0 2 2 0 0 0 0 22
CIVIL TRANSFER APPLICATION 320 0 38 38 0 0 24 24 334

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 7 0 0 0 0 0 1 1 6
SPECIAL APPEAL ( CIVIL) 5 0 0 0 0 0 0 0 5

SPECIAL APPEAL ( WRIT) 2173 93 0 93 0 78 0 78 2188

CIVIL CONTEMPT 4787 3 126 129 0 10 56 66 4850

CIVIL WRIT 68620 83 1733 1816 0 96 1466 1562 68874

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 187 0 0 0 0 0 0 0 187

CROSS OBJECTION 1066 0 5 5 0 0 11 11 1060

CIVIL REFERENCE 0 0 0 0 0 0 0 0 0

C.M.AP. (WAKF TRIBUNAL) 16 0 0 0 0 0 1 1 15

          TOTAL  “A” 124818 220 2214 2434 0 219 2083 2302 124950

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 24665 30 180 210 0 47 84 131 24744

CRIMINAL REVISION 9295 0 141 141 0 1 153 154 9282

10798 2 795 797 0 0 785 785 10810

2691 0 1144 1144 0 0 1207 1207 2628

CR. CONT. PETITION 8 0 0 0 0 0 0 0 8

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 112 52 0 52 0 53 0 53 111

CR. L TO A 583 0 20 20 0 1 14 15 588

CRLW 565 18 229 247 0 12 229 241 571

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 48727 102 2509 2611 0 114 2472 2586 48752

TOTAL A + B 173545 322 4723 5045 0 333 4555 4888 173702

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

SEPTEMBER-2024

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

SEPTEMBER—2024

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

797 40 136 176 0 27 87 114 859

2587 0 141 141 0 0 49 49 2679

12416 0 700 700 0 0 157 157 12959

85 0 44 44 0 0 38 38 91

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

370 0 72 72 0 0 57 57 385

           TOTAL -C 16255 40 1093 1133 0 27 388 415 16973

CRIMINAL TRANSFER PET. 64 0 6 6 0 0 1 1 69

0 0 0 0 0 0 0 0 0

           TOTAL -D 64 0 6 6 0 0 1 1 69

TOTAL  C+D 16319 40 1099 1139 0 27 389 416 17042

TOTAL A+B+C+D 189864 362 5822 6184 0 360 4944 5304 190744

17 0 0 0 0 0 0 0 17

7 0 0 0 0 0 0 0 7

0 0 0 0 0 0 0 0 0

2210 0 69 69 0 0 87 87 2192

806 0 17 17 0 0 15 15 808

5054 14 111 125 0 14 122 136 5043

303 0 22 22 0 0 11 11 314

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

313 0 38 38 0 0 24 24 327

17 0 0 0 0 0 0 0 17

1734 89 0 89 0 71 0 71 1752

42270 54 1654 1708 0 60 1466 1526 42452

TOTAL -E 52735 157 1911 2068 0 145 1725 1870 52933

1765 7 88 95 0 7 111 118 1742

CIVIL MISC. CASE 2365 49 146 195 0 39 149 188 2372

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 50 0 1 1 0 0 0 0 51

TOTAL -F 4180 56 235 291 0 46 260 306 4165

TOTAL  E+F 56915 213 2146 2359 0 191 1985 2176 57098

TOTAL- MISC.  (C+D+E+F) 73234 253 3245 3498 0 218 2374 2592 74140

TOTAL  A+B+C+D+E+F 246779 575 7968 8543 0 551 6929 7480 247842

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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